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Separate paging is given to this Part, in order that it may be filed as a separate compilation.

PART III.

Regulations, Orders, Notifications, Rules, etc., issued by the 

Governor and by Heads of Departments.

LAW AND COMMERCE 
DEPARTMENT.

2. Any objections or suggestions which may 
bo received by the undersigned from any 
persons with respect to the said draft on or 
before the date specified above will be duly 
considered by the Government of Orissa.

Draft Amendments.
NOTIFICATIONS.

The 2nd June 1937,

No. 4849—lS-7/37-Com.—The following 
draft of amendments which in exercise of the 
powers conferred by sections 19, 52 and 67 
of the Inland Steam Vessels Act, 1917 (I of 
1917), the Government of Orissa propose to 
make in the rules which were promulgated 
with the notification no. 2057—VIS-l-Com., 

'dated the 1st May 1935, of the late Govern­
ment of Bihar and Orissa and are in force in 
the 'areas transferred from the late Bihar and 
Orissa Province to the Province of Orissa are 
hereby published ps required by section 74 
of the said Act for the information of persons 
likely to be affected thereby, and notice is 
hereby given that the. said draft will be taken 
into consideration on or after the 30th June 
1937,

(a) Buie 1—

(i) For clause (2) the following shall be 
substituted:—

“(2) ‘Certifying Officer’ means the 
Secretary to the Government of Orissa in the 
Law and Commerce Department who shall 
sign certificates of survey on behalf of the 
Government but if the function of giantiug 
such certificates is delegated to any officer by 
notification under sub-section (4) of sectiou 9 
of the Act the expression ‘ certifying officer ’ 
shall mean that officer. ’ *

(it) For the words “ Government of Bihar 
and Orissa” in clause (5) the words “ Govern­
ment of Orissa” shall be substituted.

\
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“local Government 
«£ Provincial Govern-(iii) For the words 

in clause (8) the words 
.ment” shall be substituted.

relating to 
vessel 

who made
“All ordinary

0 the Surveyor

the sunel hall bo inserted
(b) For sub-rules (1) and (2) of rule 2 the 

following shall be substituted :—- a.s new
(|f) The following

1Ule2°’~ nv.f surveyor shall bo the
.<23. The Chief sunC>. autbority in

Controlling or couut®^°.j an(j 0f travelling 
respect of a 1 contingenUtUs *
allowance bills of officers
him.”

“ (1) .Every application for the suncj of 
' J n vessel shall bea.n inland steam or motor 

made in Form 1 to the Chief Surveyor o 
Inland Steam Vessels, Orissa, P. 0. Kusunda, 
district Manbhum, at least fifteen clear dajs 
before the day on which it is desired that the 
survey shall take place, stating the date on 
which the vessel will be ready for survey, and 
such application shall be accompanied by 
a duplicate chalan showing that the fees 
prescribed in the rules have been paid into 
the treasury.

Forms and Tables.

(/) First Schedule.-The last entry, vjz.—
” shall« form 12—surveyor’s bill for fees 

he omitted irom the list of forms.“ (2) Upon receipt of such an application 
the Chief Surveyor shall depute a surveyor 
to undertake the survey, and the surveyor 
shall at least seven days before the date fixed 
by him, send a notice in Form 2 to the appli­
cant informing him of the date and hour at 
which the survey shall be commenced and of 
the action which the applicant is required to 
take to prepare the vessel for survey".

(c) Rule 5.—For all the words occurring 
after the w*ord “ make ” in the fourth line, 
the words “an accurate copy of both which 
shall be sent to the Chief Surveyor" shall be 
substituted.

(d) Rule 9.—For the words “local Govern­
ment" the words “Provincial Government 
shall be substituted.

(e) Proviso to Rule 10(3).— For the words 
“local Government" the words “Chief 
Surveyor" shall be substituted.

(/) The following shall be inserted as rule 
12(1) and the existing rule 12 shall be 
renumberd as sub-rule (2):—

“ 12(1) All sums realised as fees and costs 
under the Act or under these rules shall be 
paid into a treasury by means of ch.ilans and 
credited to the Government of Bihar under 
the head “XXXVI—Miscellaneous Depart­
ments—Provincial—Fees for the inspection of 
Steam Boilers—(b) Fees for the survey of 
steam vessels ”,

(g) Rule 16.—For the words “the owner 
or master has produced before him a treasury 
chalan showing" in lines 1-3 the words “he 
is satisfied ” shall be substituted.

(h) Rules 17 and 18 shall be omitted.

(m) Form no. 1—
(2) Para. (4).—For the word “ original the 

word “duplicate" shall be substituted.
(ii) Para. (5).—For the address “Surveyor 

of Inland steam vessels at" the address 
“ Chief Surveyor of Inland Steam Vessels, 
Orissa, P. 0. Kusunda, district Manbhum" 
shall be substituted.

(itt) For the words “ three clear days' 
notice " occurring in the second footnote the 
words and figures “ 15 clear days' notice" 
shall be substituted.

(iv) The following shall be inserted at the 
bottom of Form I :—

“I hereby certify that I have received 
duplicate Treasury chalan no.

pics
account of the survey of vessol above named. 

Dated at Kusunda.
This

for
Rs. annas on

day of
Accountant, 

Office of the Chief Surveyor 
Steam Vessels."

19

of Inland

00 Form no. 2—

(0 For the words “Government 
and Orissa" in the 
“ Government of Orissa

of Bihar 
top heading the words 

shall be substituted.
(ii) The word “ next ” in the third lino of 

paragraph 1 shall be omitted. °*

(o) Form no. 3—

(0 For the words “ Government of Bihar 
and Orissa wherever they occur in this form 
the words “Government of Orissa" *1, n 
bo substituted. Sa *shaJ1

(t) Rule 19.—For the words “into the 
Government Treasury" in the last sentence
the following shall be substituted, namely:_
“into a treasury and credited to the Govern­
ment of Bihar in the

(n) The following shall be 
clause (vu) under item 
(Vltl) under item no. 32:._

“That I am satisfied that th* 
^ve been paid into the treasury *

substituted for 
no. 31, and for clause

manner proscribed in
rule 12(1)".

fees due
v
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(P) For the words “ Government of Bihar 
and Orissa ” wherever they occur in Forms 
nos. 10A, LOB and 11 the words “Govern­
ment of Orissa” shall be substituted.

(q) Form no. 12.—The whole form shall 
be omitted.

(r) Column 3 of the table in the second 
schedule shall be omitted.

The 2nd June 1937.
■S . '

' No. 4859-Com.—In exercise of the powers 
conferred by sub-section (2) of section 248 of 
the Indian Companies Act, 1913, read with 
sub-paragiaph (2) of paragraph 8 of the India 
aud Burma (Transitory Provisions) Order, 
1937, the Government of Orissa are pleased 
to cancel the notification issued by the 
Government of Madras, no. 267, dated the 
26th March 1914, in so far as it relates to 
the appointment of the District Registrar of 
Gan jam as Assistant Registrar of Joint Stock 
Companies within the district to which his 
jurisdiction as District Registrar extends.

The 5th June 1937.
v^o. 4963—IIP-35-Com.—In exercise of 
the power conferred by sub-section (1) (k) of 
section 6 of the Indian Ports Act, 1908 
(XV of J 908), and section 79 of the Sea 
Customs Act, 1878 (VIII of 1878), and in 
supersession of all previous rules on the 
subject the Government of Orissa are pleased 
to make the following rules for the licensing 
and registration of cargo boats:—

Rules

1. In these rules, unless there is anything 
repugnant in the sub­
ject or context—

(a) “Conservator” means the Port 
. Officer of the Orissa Ports.

(b) “Port” means the Dhamra (Chaud-
bali) port, the limits .cf which are 
defined in notification no. 1652— 
IVP-12-Com , dated the 9th June 
1931.

(c) “ Harbour limits” means that por­
tion of the Baitarani river which is 
included between the telegraph line 
crossing the river 1 mile above 
Guire Point and the tide gauge in 
Harripur Reach situated 1£ miles 
below “Love Point”.

2. In there rules cargo boat includes 
the following two 
classes:—

Class I.—Barges or fiats constructed of 
iron or wood, ship shape and with straight 
keel.

Class 11.—Open country boats usually 
called Malangeog or Patlas or Xathuas.

3. (1) No cargo boat shall ply, whether 
for hire or not, or 
whether regularly or

occasionally, within or partly within and 
partly without the limits of the port of 
Dhamra (Chandbaii)—

(a) unless it has been granted a licence
in the form prescribed in Appendix 
V to the rules and been registered 
by the Conservator and such licence 
is still in force;

(b) unless the letter “D” followed by
the number specified in the licence 
is painted on both sides of the boat 
in white figures not less than twelve 
inches in length

(2) No number or mark of any kind shall 
be painted or affixed on any cargo boat in 
proximity to the number of the licence.

4. (1) Every application for the licensing, 
and registration of, a 
class I cargo boat shall 
be made in writing to 
the Conservator and

shall be signed by the owner, and shall state 
the residence of the owner, the name of the 
tindal in charge, the number of the crew and 
the description and t-linage of the boat. If 
the residence of the owner is not in the port, 
the name and residence of an agent in the 
port, duly authorized to act for him as regards 
the licensing and registration of the boat, 
shall be stated by the owner. If the cargo 
boat has been previously licensed its previous 
number shall be stated.

(2) The applicant shall produce the cargo 
boat at such time and place as the Conserva­
tor shall direct.

5. No licence shall be granted in respect 
of any cargo boat 
until such boat has 
been surveyed by the

Conservator or an officer acting on his behalf 
and he has satisfied himself that the following 
conditions are fulfilled, namely :—

(a) that the cargo boat is in good order 
and is suitable for the conveyance 
of cargo within or partly within 
and partly without the port limits:

(b) that the tonnage of such boat is 
ascertained in the manner prescrib­
ed in Appendix II to these rules;

(c) that the number of the crew required
for safe navigation of such boat is 
according to the scalo prescribe .1 in 
Appendix I to these rules;

(d) that such bent is provided with 
adequate appliances for the pump­
ing or bailing out or otherwise 
getting rid of bilge water and with 
serviceable ground tackle and other 
equipment necessary for safe 
navigation;

Licensing of cargo boat'.

a

Application for the 
licensing and registra­
tion of cargo boats.

Definition.

Conditions of licence 
for cargo boat.

Definition.
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,3) H the 0”Mr.,0*8e"hl,0’rOTo™l of Hio

!i'S«Pl“r‘t'J,°“£|rj“fiM*1 lice,,“

BS’SJ Si
„ ^r, hoard and the

Licence issued to carg 0 ohall beboats to be on board licence shall DC
and produced ^hen r0duced when requir-
demanded. ^ any Port

other determination of the licence.

(e) that, in the case of class I cargo 
boats,

(i) the freeboard of the boat.when 
fully loaded is ascertained in the 
manner prescribed in Appendix 
III to these rules;

months

9. Every

(it) the boat is fitted with a caboose 
or fireplace in a suitable position.

fi. If the conditions enumerated in rule 
5 are satisfied, and on 

of fees inIssue of licence for 
cargo boat. payment

accordance with the 
schedules of charges prescribed in Appendix 
IV to these rules the Conservator shall— manihis of a cargo boat fail to 

produce their licence 
Unlicensed cargo boats. as aforesaid the boat

be treated as an unlicensed boat unless
to the

10. If the
licence in(a) issue to the owner

duplicate, which shall contain the 
particulars of the cargo boat and 
the name of the tindal in charge, 
and shall otherwise be in the form 
prescribed in Appendix V to these 
rules:

may
satisfactory explanation is given 
Conservator of the Port or in his absence to 
the Customs Officer at the station.

11. (1) When the ownership of a cargo 
boat is transferred theTransfer of licence lor , , , .

cargo boat and change Cargo boat shall not
of tindal’s name on ply within Or partly
hcence- within and partly
without the port after such a transfer, unless
or until the licence has been registered in the
name of the transferee.

(2) Application for the transfer of the 
licence shall be made by the transferee in 
writing to the Conservator and the licence 
shall bo reissued, with the necessary correc­
tions on payment of a fee in accordance with 
the scale prescribed in Appendix IV to these 
rules.

In case of class II cargo boats licences 
need only be issued in original.

(b) cause the necessary particulars
relating to the boat to be entered in 
the register of cargo boats;

(c) cause to be painted, on both sides of
the cargo beat, the number assigned 
by the licence to such boat preceded 
by the letter “D” in white figures 
not less than 12 inches in length;

(d) in the case of class I cargo boats

cause to be cut in the middle of the 
boat a conspicuous mark indicating 
the freeboard or the greatest depth 
to which she may be immersed 
when loaded.

3. In the case of class I cargo boats__

(a) when the tindal of the boat is 
changed, the cargo boat shall not 
ply within or partly within and 
partly without the port unless or 
until the necessary corrections have 
been made on the licence held 
the owner and the tindal 
the register maintained bv 
Conservator; J

7. Every licence granted in iespect of any 
cargo boat under these 
rules, shall, unless 
cancelled or

Licence to be in force 
for one year.

bysuspen­
ded, continue in force for one year only from 
date of licence.

and in
tho

. tT-8. (1) Application for the renewal of 
a licence for a class I 
cargo boat shall be 
made by the owner 
or his agent in writing 

to the Conservator. The Conservator may at 
his discretion before renewing the licence 
require the cargo boat to be produced for 
examination, and if he is of opinion that the 
vessel satisfies the conditions specified in rule 
5 shall grant a renewed licence for which 
a fee shall be payable in accordance with the 
scale proscribed by Appendix IV to these 
rules.

(-) Application for the renewal of a licence 
or a class II cargo boat shall be made in 

pferson by the owner or manjhi of the boat.

o«th,

“ w?tlDg to the Consemt 
the hcence shall be
the necessary corrections, on pav 
ment of the fee prescribed in 
Appendix IV to these rules.

If during the continuance

Applicution for rene­
wal of licences for cargo 
boats.

or and 
reissued after

12.
,, a bcence
the number 0f a
licensed cargo boat

Srr*. .*» **“4..
Fresh number 

painted 
when defaced.

Conservator shall cause a fresh 
Painted, for which a fee 2 u 

acc°rdance with the scale n b® .Pa>’able 
Appendix IV to these rule! PrGscnb«l by

to be 
on a licence

legible, the 
number to
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j 13. If the Conservator is satisfied that a 
licensed cargo boat 
has become defective 
in any of the matters

referred to in clauses (a), (b), (<;) and (cl) cf 
rule 5, he may order the owner or his agent to 
remedy such defects; and thereupon such 
cargo boat shall cease to ply until such 
defects have been remedied.

14. The Conservator may at any time 
revoke the licence 
granted in respect cf

any cargo boat if he is satisfied that such a 
boat is unseaworthy or unserviceable.

i

15. The Conservator may at any time sus­
pend or cancel a licence 
tor a breach by the 
owner or a cargo boat

or the tindal in charge thereof of any of 
these rules, or of any other rules for the 
time being in force relating or applicable to 
cargo boats, or if the cargo boat has in his 
opinion become unfit for the conveyance of 
cargo.

20. All bilge water shall be pumed or
baled out or otherwise

Pumping out of hilgo got rid of from a cargo 
vraler from a cargo boa(. at least cncc a

day.
21. Any cargo boat may at any reasonable 

time bo inspected by 
the Conservator or any 
officer.appointed on his

behalf for the purpose of seeing that the 
provisions of those rules are duly observed.

Defects in cargo boats 
and their remedy.

Inspection of cargo 
boats.

Revocation of licence. 22. The Conservator shall maintain a 
register of cargo boats 
and every owner orRegister of cargo boats.

agent of a licensed boat.
23. In the above rules, Class 1 cargo boats 

shall be subject to licence to ply within, or 
partly within and partly without, the port 
limits of Dhamra (Chandbali), and Class II 
Boats shall he subject only to licence when 
plying within, or partly within and partly 
without, the Harbour Limits of the 1 ort of 
Dhamra (Chandbali) as defined in rule 1 (c) 
of these rules.

Suspension or cancel­
lation of licence.

!i

'f:

APPENDIX I.
Scale showing prescribed number of crew 

[vide rules 5 (C) AND 17].
Glass I—Square built, open or decked.
Eor a boat not more than 15 tons burden, 

5 men including ManjhL
Above 15 tons but not exceeding 20 tons,

6 men including Manjhi.
Above 20 tons but not exceeding 25 tons,

7 men including Manjhi.
Above 25 tons but not exceeding 30 tons,

8 men including Manjhi.
Above 30 tons but not exceeding 35 tons,

9 men including Manjhi.
Above 35 tons but not exceeding 40 tons,

10 men including Manjhi.
Above 40 tons, 11 men including 

Manjhi.
Class II—Malangee, Patla or Kathua 

Boats.
For a boat more than 15 tons burden, 4 

men including Manjhi.
Above 15 tons but not exceeding 20 tons,

5 men including Manjhi.
Above 20 tons but not exceeding 30 tons,

6 men including Manjhi.
Above 20 tons but not exceeding 35 tons,

7 men including Manjhi.
Above 35 tons, 7 men including ManjbL
(a) Provided that when cargo boats are

in tow of steam or motor tugs half 
tbc above crew shall be considered 
sufficient.

(b) Provided also that when cargo
boats are laid up there shall bo in 
charge of them sufficient crew to 
look after thoir ground tackle.

16. If any subsisting licence granted in 
respect of a cargo boat 
is lost, the Conservator 
shall, on the applica­

tion of the owner or agent of such boat, issue 
a duplicate of the original licence for which 
a fee shall be payable in accordance with the 
scale prescribed by Appendix IV to these 
rules.

Duplicate licence for 
a cargo boat.

I

17. The owner or his agent or the tindal 
in charge of any 

boatCargo boat not to be licensed 
loaded so as to sub­
merge the mark indi­
cating the load water boat to be loaded so as 
line and not to ply 
without the prescribed 
number of crews.

cargo
shall not permit such

to submerge the mark 
indicating the load 
water line, and shall 

not permit such boat to ply unless it is 
provided at all times with the number of 
crew on board in accordance with the scale 
prescribed by Appendix I to these rules.

18. Cargo boats when underway within 
the port shall be either

Cargo boat when ul3(Jer saj]s or 0arS or 
underway. m tow of a steamer, in 
such a manner as to enable them to bo kept 
clear of moving vessels.

19. Whenever any accident causing seri­
ous hurt to any person 
or material damage to 
any property occurs on 
board of, or by means

of, any cargo boat, the tindal in charge shall 
ut once proceed to the nearest police-station 
and report the circumstances connected with 
accident to the officer in charge. If the 
accident occurs in the port he shall inform 
the Cuonservator also.

Action to be taken 
when accident occurs 
on board a cargo boat.
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TEE ORISSA250 The foregoing formula shall be used in 
measuring boats and flats of Class I, up to 
a burden of 50 tons, but the measurement of 
boats or flats of that class exceeding 50 tons 
shall be made under the Merchant Shipping 
Act, provided that i he Conservator may 
measure boats or flats of Class I of any size 
under the Merchant Shipping Act, when the 

show that the measurements made 
to the above formula are inaccurate

—
in thisThe Conservator’s decision 

matter shall be final.

APPENDIX II.

Formula for ascertaining tonnage of 
[VIDE RULE 5 (*>)]•

Class 1.
For square built open cargo boats which 

of ship shape and with straight keel 
moved by oars or sails or towed.

Length—Measure the length from inside 
of stem to inside of stern post.

Breadth—Breadth measurement for 
finding the tonnage should be inside 
measurement at the broadest part 
from skin to skin.

Depth—Measure the depth from the top 
of main deck beam amidships to 
upper side of floor ceiling plauk.

Multiply the length, breadth and depth 
together and the product by 0-009. The 
lesult will be the tonnage. In the case of 
cargo boats registered in the United Kingdom 
the gross tonnage as registered will be 
accepted for the purpose of these rules; in 
ihe case of specially constructed boats where 
it can be shown that the measurements made 
according to the above formula are inaccurate, 
special surveys may be held.

In the case of class II boats the product 
of length, breadth and depth is to be raulti- 
1 lied by -0064.

CARGO-BOATS

owners 
according 
or oppressive.are

APPENDIX III.
FREE-BOARD OFScale for ascertaining

CARGO-BOATS.

[Vide Rule 5 (c).]
The free-board of any square built open 

boat which is ordinarily 
sails shall be determined

or decked cargo 
moved by oars or 
according to the following scale:—

Length of boat—SO feet. Free-board 
amidship—1 foot and 9 inches.

For any additional foot or part thereof 
additional one fourth inch.

an

For the purpose of the above scale, boats 
shall be measured from the afterside of the 
stem post to the forcside of the stern post. 
The free-board of any iron flat or other 
decked cargo boat which is never moved 
except under tow by a steam vessel shall be 
not less than two inches for every foot of the 
boat’s depth with a minimum of 18 inches in 
the case of any boat over 50 tons.

APPENDIX IV.
Scale of charges (vide rules G, 8, 11. 12 and 16).

Rs. a. p.
1. For surveying, registering providing 0 4 0 per ton with

Wath a number, issuing or renew­
ing licences to cargo boats.

2. Change of Tindal’s name on licence 0 8 0.,
in the case of class I 
boats.

3. Transfer of ownership and licence 10 0
4. Issue of duplicate licence ... l o 0
5. Repainting the defaced or illegible 0 4 0

number.
APPENDIX V.

BOATS (VIDE RULE c).

a minimum 
charge of rupee one 
per boat.

cargo

f

Licence of cargo
1. Serial no. of boat for the year 19
2. Date of issue of licence, 
o. Name and address of the owner of the boat.
4. Name and address of the Tindal or Sukani of boat.
5. Description and class of boat, 
ti. Gross tonnage of boat.
7. Number of oars.
8. Number of crews.
9. Appliances provided for pumping or bailing out bdse

10. Free-board. *w * °
11. Date of expiry of licence.
12. Amount of licence money paid.

Chandbali Custom Office :
The

water.

19 Collector of Customs.
K,B.—This licence %“USt kc keP‘ ^ the boat and

Produced or. drriand
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•By order of the Governor.
C. G. NAIR, 

Secretary to Government.

OFFICE OF THE REVENUE COMMISSIONER.

NOTIFICATION.
The 7th J une 1937.

No. 4158-R.—The price list of staple food crops in local areas of the following coastal 
districts of the province of Orissa prepared under section 46 of the Orissa Tenancy Act, 1913 
(Bihar and Orissa Act II of 1913), for the period from 1st January to 3lst March 1937, are 
published for general information in accordance with the provisions of that section.

Quantities per rupee in seers 
of 80 tolas Company’s weight.

Staple food 
crop or 
crops.

Market days for the 
preparation of price 

lists.
Marts at which 

prices were taken.Local area.District.
January. February. March.

54 632 7 81 9

Sr. Ch. Sr. Cb. Sr. Ch. Sr. €iu

First Sunday of each 
month.

RiceCuttack town ... 15 12Sadr subdivision 1215 7 15U 5Cuttack

First market day of 
each mouth.

Do.Charchika hat ... 1119 6IS 18 1318 6

Do. First Sunday of each 
month.

17 1 1Jaipur subdivision Jaipur town 17 1717 1 1

Do. ... Ditto 17 1 17 1 11 17Kendrapara town 37Kendrapara sub­
division.

First Saturday of 
every month.

Do. 17 0 0 16 1117 0 16Sadr subdivision BalasoreBalasore

First Wednesday of 
every mouth.

Do. ... 20 0 19 0 19 0 19 5BhadrakBhadrak sub­
division.

First Thursday of 
every month.

021 0 21 0Do. ... 21 21Chandbati u

The 5th of every 
mouth.

1014 14 12Do. ... 13 12Puri Sadr subdivision Puri 14 6

First hat day of the 
month.

... J Do. ... 15 5 { 15Banamallpur 5 15 5

11 j 13The' 5tli of every I 18 
month.

Khurda subdivision Khurda Do. 111 17 18 2
I

I

J. R, DAINr 
R e v e n u e Co mm ission e r.
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ORISSA COUNCIL OF MEDICAL

notification.
The 7th June 1937.

(Regulation no. II of 1936) the first medical list containing the names of all medical 
practitioners registered under section 11 of the said Regulation is hereby published for the

information of all concerned.

By order,

SADHU CRARAN SAHU,
, Orissa Council of Medical 

Registration.

>-

Registrar T
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THE FIRST MEDICAL LIST OF ALL THE MEDICAL PRACTITIONERS 
REGISTERED UNDER SECTION 11 OF THE ORISSA MEDICAL REGULA­
TION (REGULATION II OF 1936).
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The 7lh June 1937.

Notice cf election to bo held under clause (c) of sub-section (1) of section 3 of the Indian 
Medical Council Act XXVII of 1933.

Whereas under clause (c) of sub-soction (1) of section 3 of the Indian Medical Council 
Act XXVII of 1933 the local Government, in pursuance of the provision in section 4 (1) of the 
Act, have appointed—

the Registrar of the Orissa Council of Medical Registration to be returning officer for 
the purpose of an election under clause (c) of sub section ( ) of section 3 of the Act, 
the said returning officer is empowered under the rules framed by Government for 
conducting the first election under the Act, to notify in the Orissa Gazette an 
electoral roll of persons enrolled on the register maintained under the Orissa Medical 
Regulation, 1936, who possess any of the medical qualifications included in the 
first and second schedules of the Indian Medical Council Act, 1933, specified below or 
any medical qualification granted by a British Indian University; and to appoint 
and notify the dates and also the times and places for the various stages of the 
election.

?

i

(
THE FIRST SCHEDULE.

(See Section 11.)

Recognised medical qualifications granted by medical institutions in British India.

Abbreviation for 
registration.Recognised medical qualification.Medical Institution.

Bachelor of Medicine and Bachelor of 
Surgery.

M.B., B.S. (AH.).University of Allahabad

L. M.S. (Bombay).
M. B., B.S. „

Licentiate in Medicine and Surgery 
Bachelor of Medicine and Bachelor of 
Surgery.

Doctor of Medicine 
Master of Surgery

University of Bombay • « •

M.D. a
M.S. i)

L. M.S. (Calcutta).
M. B.
M.D.

Licentiate in Medicine and Surgery ... 
Bachelor of Medicine 
Doctor of Medicine 
Master of Surgery 
Master of Obstetrics

University of Calcutta
n

M.S. >>
M.O. )y

M.B., B.S. (Lucknow).Bachelor of Medicine and Bachelor of 
Surgery.

Doctor of Medicine 
Master of Surgery

University of Lucknow • • •

M.D. n
M.S; )}

L. M.S. (Madras).
M. B.,C.M.

Licentiate in Medicine and Surgery 
Bachelor of Medicine and Master of 

Surgery.
Bachelor of Medicine and Bachelor of M.B., B.S. „

University of Madras
tf

Surgery.
Doctor of Medicine M.D. }y

(Punjab).L.M.S.Licentiate in Medicine and Surgery ... 
Bachelor of Medicine 
Doctor of Medicine 
Master of Surgery 
Bachelor of Medicine and Bachelor of 
Surgery.

Bachelor of Medicine and Bachelor of 
Surgery.

University of Punjab
M.B. ))
M.D. >>
M.S. )>
M.B., B.S. n

M.B., B.S. (Patna).University of Patna
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SCHEDULE.THE SECOND

Section 12.)(See , bv wedioa! institutions outside British ludifl'
Recognised medical qualifications grantca u> Medienl Register granted by
*. igmm qualifications « «* «* £SS1%2

licensing bodies in the United Kiugdon*, as - 0f the General Council o 1858 and
for 1931 printed and published under the j ir pursuance of tbe Medical c
ticn and Registration of the United Kingdom m l^rsu 
1886. as showni i*ac in British possessions

„ i.Mo af:r« r“s“,0,ssitb8kS”S ^ •*»*» vrmMi°“ by
Foreign U* - «*

Table (J) set out in the said Medical Register.
2. In accordance with the above rules all persons ^ to elect oue

electoral roll below and who are qualified to vote are hereby called upon to
or before the August 21, 1937—

(0 Any objection relating to entries in or omission from the electoral roll may be 
preferred to the returning officer at his office on or before the J une 2b, ,937.

(if) The returning officer shall consider the objections receded and.shall, if nccessai), 
publish a revised electoral roll on or before the Jul) 9, 193/.

3. Any person whose name is included in the electoral roll may be nominated as a 
candidate for election under clause (c) of the Act. Such nomination shall be made by means of 
a nomination paper which will be supplied by the returning officer to any elector who may 
apply for the same. Each nomination paper shall bo subscribed by two electors as proposer 
and seconder provided that no elector shall subscribe more nomination papers than one:

Provided also that if more than one nomination paper be subscribed by the same elector, 
the nomination paper first received by the returning officer shall, if otherwise in order, be held 
to be valid, and if more than one nomination paper signed by the same elector bo received 
simultaneously by the returning officer, all of such nomination papers shall be held to be 
invalid.

B.

included in the 
member on

are

4. (a) Nomination papers which are not received by the returning officer at his office 
before 12 noon on the July, 24, 1937 shall be rejected.

(b) The scrutiny of nomination papers of candidates by the returning officer shall hn 
“ ™“XS"CS7°f n“!U' ““ **" S'™>. Hostel Buildings, OMtaot,

°f the returning
papers of all candidates which havTbeenlceR?

5. Every candidate and his proposer and seconder may attend the office 
officer on the date and at the hour specified in rule 4 (b) and the 
them to examine the nomination 
aforesaid.

(a) The returning officer may either of hisquestions which may arise as to the^ahdTy'of'anVnom^01-011 made> dccide aU 
on any such question shall be final. J } nomination and his decision

(6) If only one candidate is duly nominated the 
such candidate to be elected.

If the number of duly nominated candidates exceeds 
publish their names and addresses in the Omw WiiVJ ine roturnina „

•* — *

J m on or before
Provided that such a voting paper shall aPo bn 

applying to the returning officer for the same at any p • Si'PPttcd to 
counting of votes and that no election shall be b2fore
elector of his voting paper. d l(* ^y

7. Any duly nominated candidate may w;tiH
lOturniug officer a written and signed withdrawal not ,hf Candidaturo bv .
appointed for the scrutiny and counting of votes and t sha , ^ 14 cloar days , t0 the
qucntly to cancel such withdrawal. On receiving n°t be nnrrfl- V before the date
officer shall pubhsh the fact of such withdrawal ^i00. of Sl>ch withdraw'f to him subse-

nssa Ga^tte. ai tho returning

returning officer shall forthwith declare

^zrb cte»
reason 0f the

on his 
appointed for the 
non-receipt by an
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8. Every elector desirous of recording his vote shall send his voting paper by registered 
post to the returning officer after recording his vote thereon in the manner prescribed therein—

Provided that voting papers which arc not received by the returning officer before 4 p.m. 
on August, 21, J.937 will bo rejected.

^9. (1) The returning officer shall attend at the said place at 12 noon on the August 23 
1937, for the purpose of counting of votes.

(2) Every candidate may bo present in person or may send a representative duly authorised 
by him in writing to watch the process of counting.

(3) The returning officer shall show the voting papers if requested but not the counterfoils, 
to the candidates or their representatives.

(4) If any objection is made to any voting paper on the ground that it does not comply 
with the instructions therein or to the rejection by the returning officer of 
shall be decided at once by the returning officer, whose decision shall be final.

10. When the counting of votes has been completed, the returning officer shall forthwith 
declare the candidate to whom the largest number of votes has been given to be elected.

11. When any equality of votes is found to exist between any candidates and the addition, 
of a vote will entitle any of the candidate to be declared elected, the determination of the 
person to whom such one additional vote shall be deemed to have been given shall be made by 
lot to bo drawn in the presence of the returning officer and in such manner as he may 
determine.

v,
k

voting paper, ita

i

/

12. The Governor in Council may, of his own motion or oh objection made, declare any 
election to the Council to be void on account of corrupt practice or any other sufficient cause, 
and may call on the electorate to make a fresh election. The' decision of the Governor in 
Council under this rule shall be final.

13. The decision of the Grvernor in Council on any question that may arise as to the 
intention, construction or application of these rules shall be final.

ELECTORAL ROLL.

List of persons qualified to vote under clause (c) of sub-section (1) of section 3 of the
Indian Medical Council Act XXVII of 1933.

Serial
no. Address. Remarks.Qualifications.Name.

'

4 5S21

M.B. (Calcutta), 1921 ... Nnyasarak, Cuttack.Acharya. Atalbehari 

Acharya, S urendranarayan ...

1
'

M.B. (Calcutta), 1920 ... Civil Assistant Surgem, Govern- i
raent Headquarters Hospital, j 

j Berham p ur, G an j am.
|

M.B. (Calcutta), 1926 ... j Civil Assistant Surgeon, Teacher,
I Orissa Medical School, Cuttack.

2

Ahamed, Jalaluddin3

M.R.C.S. (England), 1918, Christian Training College, |
L. R.C.P. (London), 1918, Mangalabagh, Cuttack.
M. D. (London), 1922.

M.B. (Calcutta), 1920 ... ' Civil Assistant Surgeon, Russel-
konda, Ganjam.

M.B., B.S. (Patna), 1935 Village Kusida, post Irda, j
district Balasore.

Alice, Muriel Fellows4

Basu, Sachindra Chandra5

Biswal, Brundaban Chandra ...6

districtPost Kendrapara,
Cuttack.

Civil Assistant Surgeon, Angul, 
Cuttack.

L.M.S. (Calcutta), 1911...Chatterjee, Ratneswar7

M.B. (Calcutta), 1922 ...Chowdhury, Santoshkumar ...8

Civil Surgeon, Cuttack.M. B. Ch. B. (N. V. I ) 
1924,
(London.) 1935.

M.B. (Calcutta), 1926 ...

Curran, Hubert Joseph9
D. T. M. & H.

Civil Assistant Surgeon, Pilgrim 
Hospital, Puri.

Teacher, Orissa. Medical School, 
Cuttack.

Kendrapara, Cuttack.

Das, Devendra Prasad10

M.B. (Calcutta), 1921, 
D.T.M. (Calcutta), 1929.

M.B.. B.S. (Patna), 1931, 
D. T. M. (Bag) 1934.

Das, Jagannath11

Das, Subal Chandra12
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Remarks.Address.Qualifications.Serial 
no. |

Name.

]
5s 4321

f
Health Officer, District Board, 
Puri.

M.B. (Calcutta), 1922 ...13 ' Dasgupta, Bhabani Charan ...

Medical Practitioner, Station 
Berhampur,M.B., B.S. (Calcutta), 

1925.
14 De, Chowdhury Krishnalal Road,Feeder

Ganjam.

Assistant Surgeon, B.-N. Ry- 
Colliery, Talcher.

Teacher, Orissa Medical School, 
Cuttack.

M.B., B.S. (Patna), 193115 | Dubey, Shib Kumar

M.B. (Calcutta), 1918 ...16 | Dutta, Narayandas...

Civil Surgeon, Sambalpux.

Civil Assistant Surgeon, Govern­
ment Hospital, Koraput.

Medical Superintendent, Mission 
Hospital, Berhampur, Ganjam.

L. M.S. (Calcutta), 1912...

M. B., B.S. (Patna) 1932

Ghosh, Dhirendra Mohan17

Ghosh, Dhirendra Nath18

... M.B., Ch.B. (Edin.),
1921, D.T.M and H. 
(London), 1-921.

... M.B. (Calcutta), 1923 ...

19 ! Gregory Helen

Health Officer, District Board, 
Cut aek.

Health Officer, District Board, 
Balasore.

Civil Assistant Surgeon, Jajpur, 
Cuttack.

Civil Assistant Surgeon, Puri.

20 ' Mahalik, Karunakar

21 ! Mahanty, Damodar M.B. (Calcutta), 1924, 
D.P.H. (Calcutta), 1929.

M.B., B.S, (Patna), 193122 I Mahanty, P*ai Krishna

23 I Mahapatra, Brajamohan M.B., B.S. (Patna), 1935

Dug to 
join Puri 
as Civil 
Surgeon.

Civil Surgeon, Berhampur, 
Ganjam.

24 { Martin Charles Andrew M.R.C.S. (England), 1923, 
L.R.C P. (London), 1923, 
Diplomat© Medical Col­
lege (Madras), 1913.

M.B., B.S. (Madras), 192225 Misra, Balabhadra ... District Health Officer, Berham­
pur, Ganjam.

Civil Assistant Surgeon, Pilgrim 
Hospital, Puri.

Civil Assistant Surgeon, General 
Hospital, Cuttack.

Misra, Dayanidhi ... M.B., B.S. (Patna), 192326

I
2? j Misra, Kasinath M B. (Calcutta). 1925, 

D.T.M. (Calcutta), 1932.

28 Misra, Mahendrachandra M.B., B.S. (Patna), 1935 Civil Assistant Surgeon, Nawa- 
para Dispensary, Sambalpur.

:

29 j Misra, Satyabadi ... M. B. (Calcutta), 1924 Health Officer, Cuttack Munici­
pality, Cuttack.

Ambika Abash, Gourbarh Sahi 
Pun. *

Civil Assistant Surgeon, Chatra- 
pur, Ganjam.

PG^!Pharmaey’

Health Officer, Puri 
Pality.

Civil Surgeon, Cuttack.

:
30 Mitra, Jogesh Charan M.B. (Calcutta), 1929

31 : Nanda, Rajakishore M.B., B.S (Patna), 1928'

32 ; Narasimham Venkat Bodapati L.M.S. (Madras), 1924■

33 j Navak, Balmakund M.B. (Calcutta), 1924 

Li,RRCnPi (IreHnd), I907, 

L.M.S. (Calcutta), 1904

■

Munici-
34 O'Neill, Patrick Laurence

35 ; Pramanik, Tej chandra

NabhfTXr (%Ued)‘p3-A-
Baghbazar, Calcutta.6” ? °'

i g-B H. (Calcutta), la®' Scht?lMedieal

1935. * (London), j

l
36 Patnaik, Banbehari

Officer, Orissa,
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I
Serial
no. Name. Qualifications. Remarks.Address.

*
2 3 54

37 Tatnaik, Copal Chandra M.B., B.S. (Patna), 1931 Civil Assistant Surgeon. Orissa 
Medical School, Cuttack.

Medic .1 Officer, Keonjhar State 
(Orissa).

Honorary Assistant Surgeon, 
Government 
Hospital,
Ganjam.

Civil Assistant Surgeon, Gene­
ral Hospital, Cuttack.

Medical Practitioner Sambal- 
pur.

Civil Assistant Surgeon, Sadr 
Hospital, Sambalpur.

Medical Officer, L. F. Dispen­
sary, Gunupur, Koraput.

Patnaik, Gouranga Chandra ... M.B., B.S. (Patna), 193138

iPatnaik, Madhab Rajamahanty L.M.S. (Madras), J928 ...39
Headquarters

Borhampore,

Paul, Harish Chandra49 M.B., B.S. (Patna), 1935

1 Pujari, Chandra Kumar41 M.B., B.S. (Patna), 1935

Rabbi, Shaik Bazley42 M.B., B.S. (Patna), 1935

Ramaswamy, Krishna L.M.S. (Madras), 1927 ...43

Rao, Chandra Kona44 M.B., B.S. (Madras), 1931 Honorary Assistant Surgeon, 
Headquarters Ho s p i t a 1, 
Berhampur, Ganjam.

Civil Assistant Surgeon. Parla- j 
kimedi, Ganjam.

Retired Civil Surgeon, Cuttack. I

Rao, Jagannatha Venkata 
Pakanati.

M.B., B.S. (Madras), 193545
i

Rao, Jaynnta L. M.S. (Calcutta), 1906, 
L.R.C S. (Edin.), 192-2.

M. B., B.S. (Madras), 1929

46

Rao, Kameswara Durvasula ... Medical Practitioner, Joypore, 
Koraput.

Medical Practitioner, Gadivari 
Street, Berhampur, Ganjam.

Private Practitioner, Berham­
pur, Ganjam.

Ganeshghat Road, Chandni- 
chauk, Cuttack.

Medical Officer, Ravenshaw 
College, Cuttack.

Officiating Civil Surgeon, Bala- 
sore.

Civil Assistant Surgeon, 
Khurda, Puri.

Civil Assistant Surgeon, General 
Hospital, Cuttack.

Civil Assistant Surgeon, Sadr 
Hospital, Balasore.

Medical Practitioner, Mangal- 
varampeta, Berhampu', Ganjam

47

Rao, Rajeswara Pochiraju M.B., B.S. (Madras), 191548

Rao, Rama Wuppalla Sunder 
Sita.

M.B., B.S. (Madras), 193349

Rath, Biswambhar M.B., B.S. (Patna), 193050

Raih, Ramchandra M.B., B.S. (Patna), 193561

Ray, Kshetra Mohan M.B. (Calcutta), 1917 ...52

Ray, Sarat Chandra M.B. (Calcutta). 1917 ...53 i

M.B. (Calcutta), 1921, 
... j L.M. (Dublin), 1931.

i M.B., B.S. (Patna), 1929

Roy, Prafulla Chandra54 |

Sahu, David Rabindranath55

L.M.S. (Madras), 1932 ...
56 Satyanarayana Pudipeddi

57 Sen Gupta, Bejoyananda Civil Surgeon, Balasore (on j Duo 
leave). I j°“l

Civil

toM.B. (Calcutta), 1912 ...

Surgeon
Ganjam.

Medical Practitioner, Parla- i 
kimedi, Ganjam.

i
Civil Assistant Surgoon, 
Bhadrak, Balasore.

Medical Practitioner, Berham­
pur, Ganjam.

Agency Surgoon, Koraput.

M.B., B.S. (Madras), 1924Shanmukharao Karumuri58

M.B. (Calcutta), 1920 ...Sinha, Annada Prasad50
i
ISreenivasarao Nidathavolu L.M S. (Madras), 1931 ...60
i

M.R.C.S. (England), 1925, 
L.R.C.P. (London), 1925.

L.M.S. (Madras)

Stirling, John Mac-Neish61

Medical Officer, T. D. L. A., 1 
Koraput.

Verma, Gurulinga Prasadaro B.62
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Remarks.Address.Qualifications.Serial 
no. i Kamo. i

}
4

3 i•21 i

Director of Health and Prisons 
Sorviccs, Orissa.■" H931 CD.P.H—1923 (St.

University.
Verghcse, George ...63

i Andrew .
\ Scotland.) D.T.M. and 
I D.T.H.,—1931 (Liverpool 

University, England).I ■

Baptist Mission, G. Udayagiri, 
Gan jam.

... M.B.,B.S. (London), 1930, | 
, M.D. (London), 1935, 

D.T.M. and H. (Eng- 
I land), 1935.

64 Wilkins, E. Gordon

I ccrtif}' that all persons whose names are entered in the above roll are qualified to vote 
under clause (c) of sub-section (1) of section 3 of the Indian Medical Council Act, 19o3.

SADHU CHARAN SAHU 

Returning Officer.
9

LVrr.vcK; Printed ;aDd Published 6y V. M.
CcL Govfc. p
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